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VMr .Ramesh Darda, Adv
for the Respgndent.
ORAL JUDGEMENT DATED: 20,11,1991
The learned counsel for the applicant states that
the similar matter is pendtgg in the High Court and he
would like to approach the High Court., He seek permission
% to withdraw this épplication. In view of the statement
¢ made by the learned counsel for the applicant this application

is dismissed as withdrawn.
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